
IN THE CENTRAL AOril NISTR ATI UE TRIBUNAL

PRINCIPAL BENCH

V NEU OELHI.

OA 120 7/9 A Date of decision 9.10,1996

Hon'ble Smt.Lakshmi Suaminathan, fleinber (O)

Smt. Aruna Kurrigri Sharma»
u/o Sh.Santosh Kumar Sharma
r/o 3525, Netaji Subhash Rarg,
Oaryaganj, Neu Delhi-2

.. . Applic ant
(By Ad\/QCate 3hri P.P.Khurana)

Us,

1. Union of India Through

Ths Secretary,
Ministry of Health & Family Uelf are,
Nirman Bhauan, Neu Delhi.

2.Lady Hardin^e fledical College & Smt.
Sucheta Kriplani Hospital through
Its' Principal
Neu Delhi,

3. Or . 5 . 5. Purohit,
C.1.0, Lady Hardinge Hedical College
and Smt.Sucheta Kriplani Hospital,
•v3u Delhi.

... Resoondento
(By Advocate Shri IN.H.Sudan through
proxy Counsel Shri B.K.Punj)

ORDER (ORAL)

(Hon'ble Smt.Lakshmi Suaminathan, Member (3)

Shri Khurana,learned counsel for the

aoplicant submits that h'e is not pressing the 0.

In the above circumstances, this Q.i, is

dismissed, ^

(3mt,Lakshmi Suaminathan)
Member (3)

sk


